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he rivairy beiween the State Depari-
ment and the Central Department has
created a lot of inconvenience not
only in Goa but in other cities also
1 feel that the Ministry should see
that the co-ordination committees of
the State Electricity Department and
the P.W.D. and the Central Telecom
Department function effectively.
Madam, the main fraud in Goa, as it
is rumoured, is that we have a PCO
system, the public call office system,
and these public call offices are corner-
ed by the staff themselves in the
name of tHeir friends or through be-
nami. And it is said that all the tele-
com network in Goa has been put to
a standstill, and only these PCOs are
functioning. The idea is that the peo.
ple should go to the PCOs and make
the calls. These calls are not metered.
As a result, the Department is cheat_
¢d of lakhs and lakhs of rupees in re-
venue. T requested the hon. Minister
in the last session that he should con-
duct a CBI inquiry into it. I still in-
sist that this inguiry should be con-
ducted to see why the public tele-
phone system is bad and only the
PCOs are functioning in the State.

Madam, in the month of January,
to be precise, on the Tth of January,
1992, the hon. Minister appointed two
telephone advisory committee for Goa
and Panjim. And I am one of the
members on both 'the committees.
But till today, these committees are
not functioning. The telecom officers
are involved in a fraud, and the tele-
phone connections are sold out to peo-
ple out of turn. In fact, there are
Departmental staff who are going from
shop to shop as salesmen enquiring
with the people whether they would
like to buy a telephone. These
telephones are sold for Rs. 200000 to
Rs. 25,000 per connection. There-
fore, I would request the hon. Min-
ister to see that the TACs are made
functional immediately. They should
issue fresh notifications and reacti-
vate ‘these Commttees. Madam,
even the hon. Chief Ministey of Goa
had to make a public statement that
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this gentleman, the DM(T) should.
be suspended or transferred imme-
diately because the whole Govern-

- ment has come to a standstill and

even the Raj Bhawan telephones
were hot functioning. Therefore, to-
set things in order, I would request
that the Central Government should
take immediate interest in the mat-
ter. Goa is far away. I don't think
that it is a problem with Goa alone
There is no control, there are no
checks. The Ministry should tazke in-
terest and see that a CBI inquiry is
instituted and 311 these allegations
are investigated, and the telephone
system is put in order with imme-
diate effect. Thank you, Madam.
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Killing of a BJP leader in Faridket
district of Punjab by the police
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Failure of Ganga Action Plan
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